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(b) and (c). Do not ari e. 

La s and Rules for the Protection of 
Consumer 

3105. DR. VASANT KUMAR PANDIT : 
Will the Minister of FOOD AND CIVIL 
SUPPLIES be pleased to state: 

(a) whether various Consumers, Welfare 
Consumers, Protection and Consumers. 
Civil Rights Associations, Public bodies and 
organisations have in the last thr e years 
appealed to Prime Minister to promulgate 
stringent laws and rules to protect the haras-
sed and neglected consumer in the country ; 

(b) whether Government wm appoint a 
"National Council" to advise and help 
Government to effect changes in current Laws 
and Rules for better protection of consu-
mers; 

(c) steps legally and administratively 
conceived by Government to control the 
distribution of consumer articles to common 
masses particularly in rural areas ; 

(d) whether Government would encourage 
a "Consumer Movement' on "Consumer 
Volunteer Force" to build social pressure on 
hoarders, blackmarketeers and corrupt 
supply officials at urban and rural level ; 
and 

(e) if not, wbat other Jegal, administrative 
and social measures are planned to protect 
the harassed common poor masses ? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF ELECTRONICS AND 
IN THE MINISTRY OF FOOD AND 
CIVIL SUPPLIES (DR. M.S. SANJEEVI 
RAO): (a) No specific suggestions have 
been received in this regard. 

(b) Government has set up a Consumer 
Protection Council which wilJ advise it on 
all matters baving a bearing on the interest 
of the consumers, and will suggest measures 
to be taken by different Ministries/Depart-
ments administratively concerned with Jaws 
dealin& with various aspects of consumer 
protection. 

(c) The State Governments and Union 

Territory Administrations b ve been reques-
ted to open more fair price shops particular-
ly in unserved areas for the supply of 
ess nti 1 commoditi sunder tbe Public 
Distribution System. 

(d) and (e). The Consumer Protection Coun-
cil will, inter-alia. sug e t mea ures to curb 
unhealthy practic · in the trade. Voluntary 
con urn r organisations are being encouraged 
by Government to create awareness amongst 
consumers. 
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Sal Forest 10 Eastern Madbya Pradesh 

3107. SHRI AR VIND NBTAM: Will 
the Minister of AGRICOLTURE be pJeased 
to state: 




